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[T, &. NHAI/PIU/CHHP/Eco. Corri./Sagar-Kabrai/3a/2017/3D]
g HE, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 6th May, 2026

S.0. 2270(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5240 Dated:17/11/2025 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH34 in the
stretch of land from Km. 92.85 to Km. 122.6 in the district of CHHATARPUR in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Free Press” dated 12/12/2025 ,
“Dainik Bhaskar” dated 12/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH34 in the stretch of land
from Km. 92.85 to Km. 122.6 in the district of CHHATARPUR in the state of MADHYA PRADESH

[State: MADHYA PRADESH

||District: CHHATARPUR

S1. No.

Survey/Plot
Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested Person

| 1

| 2

5

| 6

|Taluk: Bada Malehra

|Village:

Bilwar

1

285

Government

Road

0.866

Administrative MP
Government
285

286

Government

Road

0.547

Administrative MP
Government
286

287

Government

Road

0.263

Administrative MP
Government
287

635

Government

Vihad

0.065

Administrative MP
Government
635

649

Government

Sadak

1.821

Administrative MP
Government
649

650

Government

Sadak

1.011

Administrative MP
Government
650

651

Government

Sadak

1.538

Administrative MP
Government
651

Village:

Gora

8

127

Government

Rasta

0.032

Administrative MP
Government
127

128

Government

Road

1.035

Administrative MP
Government
128

10

129

Government

Road

0.348

Administrative MP
Government
129

Village:

Bamnora Khurd

11

100

Government

Road

0.902

Administrative MP
Government
100

12

19

Private

Irrigated

0.115

Rammilan s/o Maohanlal
Lodhi hissa 1/6, Chintaman
s/o Mohanlal Lodhi hissal/6,
Dhaniram s/o Mohanlal Lodhi
hissa 1/6, Nathhuram s/o
Mohanlal Lodhi hissa 1/6 ,
Baba d/o Sohanlal d/o
Mohanlal Lodhi hissa 1/6,

Grampati d/o s/o Mohanlal
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Lodhi hissa 1/6
19/1

13 20 Private Irrigated 0.01||Balkishun s/o Bhilal Ahirwar
hissa 1/2, Ramlal s/o Bhailal
Ahirwar hissa 1/2

20

14 98 Government Road 1.052||Administrative MP
Government
98

15 99 Government Road 1.165||Administrative MP
Government
99

Village: Khirkuwa

16 478/1, 478/2 Private Irrigated / Non- 0.46||[Rammilan s/o Ramma
Irrigated Ahirwar hissa 1/2 , Harbai
widow Brijlal Ahirwar hissa
1/6 , Paramlal s/o Brijlal
Ahirwar hissa 1/6, Gauribai
s/o Brijlal Ahirwar hissa 1/6, .
478/1

17 478/1, 478/2 Private Irrigated / Non- 0.46||Hardaw s/o Tuda
Irrigated 478/2

Village: Bhanguwan

18 13 Government Charnoi 0.219||Administrative MP
Government
13

19 19 Government Rasta 0.809||Administrative MP
Government
19

20 20 Government Road 0.526||Administrative MP
Government
20

21 21 Government (Playground) 1.231{|Administrative MP
Charagah / Abadi / Government
Rasta / School 21

22 8 Government M.P. Government 0.146||Administrative MP
Charnoi Government
8

Village: Mouli

23 259/1 Government Non Agriculture 0.1|{|Administrative MP
Government
259/1

24 278 Government Road 1.838||Administrative MP
Government
278

25 279 Government Road 1.611||Administrative MP
Government
279

26 280 Government Road 1.821||Administrative MP
Government
280

Village: Para




22

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

27

258

Government

Road

0.629

Administrative MP
Government
258

28

259

Government

Road

0.279

Administrative MP
Government
259

29

260

Government

Road

0.639

Administrative MP
Government
260

30

263

Government

Road

0.486

Administrative MP
Government
263

31

264

Government

Road

0.162

Administrative MP
Government
264

32

265

Government

Road

0.546

Administrative MP
Government
265

33

302

Government

Nali

0.06

Administrative MP
Government
302

34

325

Government

Road

0.866

Administrative MP
Government
325

35

326

Government

Road

0.854

Administrative MP
Government
326

36

327

Government

Road

0.409

Administrative MP
Government
327

37

328

Government

Road

0.55

Administrative MP
Government
328

38

329

Government

Nala

0.567

Administrative MP
Government
329

Village:

Arol

39

116

Government

Road

0.761

Administrative MP
Government
116

40

117

Government

Road

0.656

Administrative MP
Government
117

41

118

Government

Road

0.542

Administrative MP
Government
118

42

119

Government

Road

0.49

Administrative MP
Government
119

43

120

Government

Road

0.364

Administrative MP
Government
120
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44 121

Government

Road

0.421

Administrative MP
Government
121

45 159

Government

Banjar

0.324

Administrative MP
Government
159

46 71

Government

Banjar

0.445

Administrative MP
Government
71

47 81

Government

Kadeem

0.716

Administrative MP
Government
81

48 82

Government

Kadeem

0.979

Administrative MP
Government
82

49 84

Government

Road

0.243

Administrative MP
Government
84

50 85

Government

Road

0.384

Administrative MP
Government
85

51 86

Government

Road

0.304

Administrative MP
Government
86

Village: Sadwa

52 1013

Common (Privat |[Irrigated / Non-
e / Government)

Irrigated

0.01

Abadi Administrative MP
Government
1013/1

53 1837

Government

Road

0.356

Administrative MP
Government
1837

54 1855/1

Private

Irrigated

0.015

Ramba S/o Radhuwa,
Ramkumar S/o Radhuwa,
Sumitra Widow Balkishan,
Kalicharan s/o Balkishan,
Golu S/o Balkishan

1855/1

55 1855/2

Private

Irrigated

0.01

Sheelkumar s/o Dharamdas
1855/2

56 1906

Private

Irrigated

0.015

Sukhsahib Singh s/o
Bhansingh
1906/1/1

57 1906

Private

Irrigated

0.015

Hakimsingh s/o Bhansingh
1906/1/2

58 1907

Government

Charagah

0.081

Administrative MP
Government
1907

59 1908/1

Private

Irrigated

0.248

Parshuram s/o Motilal
1908/1

60 1908/2

Private

Irrigated

0.28

Balkishun s/o Motilal
1908/2

61 2128

Government

Road

1.052

Administrative MP
Government
2128
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62

2129

Government

Road

0.647

Administrative MP
Government
2129

63

2130

Government

Road

0.878

Administrative MP
Government
2130

64

244/1

Private

Irrigated

0.303

Jyotsana w/o Rakesh
244/1

65

244/2

Government

Patour

0.02

Administrative MP
Government
244/2

66

245

Government

Road

0.777

Administrative MP
Government
245

67

246

Government

Road

0.566

Administrative MP
Government
246

68

247

Government

Road

0.801

Administrative MP
Government
247

69

248

Government

Road

0.34

Administrative MP
Government
248

70

347

Private

Irrigated

0.015

Bhumanidin s/o Nannabai
347

71

348

Government

Road

0.607

Administrative MP
Government
348

72

349

Government

Road

0.445

Administrative MP
Government
349

73

350

Government

Road

0.696

Administrative MP
Government
350

74

364

Private

Irrigated

0.057

Rajeev s/o Surendranath
364

75

365/1/1

Private

Irrigated

0.056

Jalma s/o Kalua
365/1/1

76

365/1/2

Private

Padat

0.009

Jalma s/o Kalua
365/1/2

77

365/2

Private

Irrigated

0.042

Lalley s/o Malua
365/2

78

365/3/1

Private

Irrigated

0.027

Sari w/o Mathura Kushwaha
hissa 3/43, Ralli s/o Halku
Kushwaha hissa 102/129,
Pinky w/o Janki Kushwaha
8/129, Ramesh s/o
Gayaprasad Yadav 10/129
365/3/1

79

365/3/2

Private

Irrigated

0.028

Sari w/o Mathura Kushwaha
hissa 3/43 , Ralli s/o Halku
Kushwaha hissa 102/129,
Pinky w/o Janki Kushwaha
8/129, Ramesh s/o




[T @72 3(i)]

HILT =T TSI AT

25

Gayaprasad Yadav 10/129
365/3/2

80 366

Government

Road Patti

0.773

Administrative MP
Government
366

81 656

Private

Irrigated

0.24

Prabhudayal s/o Darbari
656

82 657

Private

Irrigated

0.162

Prabhudayal s/o Darbari
657

83 658

Private

Irrigated

0.162

Prabhudayal s/o Darbari
Brahman
658

84 659/1/1/1,
659/1/1/2, 659/1/2,
659/2, 659/3,
659/4

Private

Irrigated

0.2

Pawan s/o Ganeshilal Jain
659/1/1/1

85 799

Private

Irrigated

0.08

Umakant s/o Ramdayal hissa
1/4, Laxmikant s/o Ramdayal
hissa 1/4, Ramakant s/o
Ramdayal hissa 1/4, Rajnikant
s/o Ramdayal hissa 1/4
Namdev

799

86 800

Government

Nala

0.057

Administrative MP
Government
800

87 867

Private

Irrigated

0.03

Mulchand s/o Kanchhedilal
Jain
867

88 868

Private

Irrigated

0.02

Mulchand s/o Kanchhedilal
Jain
868

89 869/1

Government

Nala

0.234

Administrative MP
Government
869/1

90 869/2

Government (Pri
vate)

Irrigated

0.04

Mulchand s/o Kanchhedilal
Jain
869/2

91 881/1

Government

Banjar

0.062

Administrative MP
Government
881/1

92 881/2/1

Private

Irrigated

0.101

Gumna s/o Ganthola
881/2/1

93 881/2/2/1

Private

Irrigated

0.093

Abhishek s/o Harishankar
Asati
881/2/2/1

94 881/2/2/2

Private

Padat

0.008

Asharam s/o Ghaplu Ahirwar
881/2/2/2

95 881/3

Government

Banjar

0.061

Administrative MP
Government
881/3

96 882

Government

Charagah

0.101

Administrative MP
Government
882
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97

883/1

Private

Irrigated

0.136

Phulbai widow Dharma hissa
1/7, Munna s/o Dharma hissa
1/7, Kamoda s/o Dharma
hissa 1/7 , Janki s/o Dharma
hissa 1/7 , Kisan s/o Dharma
hissa 1/7, Lachhiya d/o
Dharma hissa 1/7, Maya d/o
Dharma hissa 1/7

883/1

98

883/2

Private

Irrigated

0.135

Ghansua s/o Khumna
883/2

99

884/1

Government

Rasta

0.3

Administrative MP
Government
884/1

100

884/2

Private

Irrigated

0.04

Dhansuwa s/o Khumna hissa
1/2 Badamalhara, Phulbai w/o
Dharma hissa 1/14 , Munna
s/o0 Dharma hissa 1/14 ,
Kamoda s/o Dharma hissa
1/14 , Janki s/o Dharma hissa
1/14 , Kisan s/o0 Dharma hissa
1/14 , Lachhiya d/o Dharma
hissa 1/14 , Maya d/o Dharma
hissa 1/14

884/2

101

886/1

Private

Padat

0.025

Satyendra s/o Goverdhan
Asati
886/1

102

886/2

Private

Padat

0.025

Dharamsingh s/o Veersingh
886/2

103

886/3

Private

Padat

0.026

Dharmendra Singh s/o
Kishore Singh Bundela
886/3

104

896

Government

Road

0.526

Administrative MP
Government
896

105

897

Government

Road

1.133

Administrative MP
Government
897

106

901

Government

Road

0.291

Administrative MP
Government
901

107

944/1

Government

Pahad

0.71

Administrative MP
Government
944/1

108

945

Private

Irrigated

0.05

Bhopali s/o Ganthola
945

109

947

Private

Irrigated

0.005

Dineshkumar s/o Mulchand
Jain hissa 1/2 Vivekkumar s/o
Mulchand Jain hissa 1/2

947

110

948

Private

Irrigated

0.02

Uddeta s/o Nanna Ahirwar
hissa 126/501 Kallu s/o Nanna
Ahirwar hissa 188/501
Ganesha s/o Nanna Ahirwar
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hissa 187/501
948

111

961/1

Government

Nala

0.03

Administrative MP
Government
961/1

Village:

Surajpura Road

112

267/1/1

Private

Irrigated

0.025

Dwarka s/o Hanmat Yadav
267/1/1

113

267/1/2

Private

Irrigated

0.015

Puna widow Gyasi Yadav
hissa 1/21, Geetabai d/o Gyasi
Yadav hissa 1/21, Ramkali
d/o Gyasi Yadav hissa 1/21,
Betibai d/o Gyasi Yadav hissa
1/21, Kasibai d/o Gyasi
Yadav hissa 1/21, Tinkabai
widow Achhelal Yadav hissa
1/6 , Manoj Kumar Ahir s/o
Acchelal Yadav hissa 1/6,
Sushma d/o Gyasi Yadav
hissa 1/21 , Baddu Yadav s/o
Mahadev Yadav hissa 1/3,
Shantibai widow Nandkishore
Naba Ajay Chandrabhan s/o
Nandkishore guardian Mata
Shantibai Ramdevi Bharti
Anita d/o Ajay Chandrabhan
s/o Nandkishore Yadav hissa
121

267/1/2

114

267/2/1

Private

Irrigated

0.046

Bahadur s/o Hanmat Yadav
267/2/1

115

267/2/2

Private

Irrigated

0.046

Puna widow Gyasi Yadav
hissa 1/21 , Geetabai d/o
Gyasi Yadav hissa 1/21
Ramkali d/o Gyasi Yadav
hissa 1/21, Betibai d/o Gyasi
Yadav hissa 1/21, Kasibai d/o
Gyasi Yadav hidds 1/21,
Tinkabai widow Acchelal
Yadav hissa 1/6, Manoj
Kumar Ahir s/o Acchelal
Yadav hissa 1/6, Sushma d/o
Gyasi Yadav 1/21, Baddu
Yadav s/o Mahadev Yadav
hissa 1/3, Shantibai widow
Nandkishore Naba Ajay
Chandrabhan s/o Nandkishore
guardian Mata Shantibai
Ramdevi Bharti Anita d/o
Nandkishore Yadav hissa 1/21
267/2/2

116

273/1

Private

Irrigated

0.174

Brajendra Raja Widow Uttam
Singh, Rajju Raja Widow
Uttam Singh

273/1

117

273/2

Private

Irrigated

0.133

Dhammabai w/o Ratuwa
Bahera
273/2
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118

274

Government

Sadak

0.061

Administrative MP
Government
274

119

319

Private

Irrigated

0.089

Banshi s/o Swamiprasad
Agarwal hissa 1/3, Gokul s/o
Swamiprasad Agarwal hissa
1/3, Ashish Kumar s/o
Sunderlald Agarwal hissa
1/27, Sulekha, Sangita,
Sunila, Anita, Sandhya d/o
Sunderlal Agarwal hissa 5/27
Badamalhara, Anil Kumar s/o
Sunderlal Agarwal hissa 1/27,
Maya widow Akhilesh Kumar
Agarwal hissa 1/27, Girjadevi
widow Sunderlal Agarwal
hissa 1/27

319

120

326

Government

Road

1.7

Administrative MP
Government
326

121

327

Government

Road

1.364

Administrative MP
Government
327

122

328

Government

Road

1.309

Administrative MP
Government
328

123

329/1/1

Private

Irrigated

0.14

Rampyari widow Ramdayal
hissa 1/6, Kashiram, Kamlesh,
Prakash Bablu, Chhotu s/o
Ramdayal hissa 5/6

329/1/1

124

329/1/72

Private

Irrigated

0.06

Ranu widow Shyamlal,
Rajkumar, Neeraj s/o
Shyamlal, Sukhlal s/o Dasaiya
329/1/2

125

329/2

Private

Irrigated

0.09

Ramdyal s/o Nanna, Munna,
Keshav, Sanjay s/o Jagna,
Khimiya widow Jagna Kissan
d/o Jagna

329/2

126

427/3/1

425/1 Shamil no.

Private

Irrigated

0.174

Prakash s/o Ramdayal
Gaderiya hissa 1/6, Kamlesh
s/o Ramdayal Gederiya hissa
1/6, Kashiram s/o Ramdayal
Gaderiya hissa 1/6, Rampyari
widow Ramdayal Gaderiya
hissa 1/6, Bablu s/o Ramdayal
Gaderiya hissa 1/6, Chhotu
s/o Ramdayal Gaderiya hissa
1/6

425/1 Shamil No. 427/3/1

Village:

Mungawari

127

230

Government

Road

0.547

Administrative MP
Government
230
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128 231 Government Road 0.474||Administrative MP
Government
231

129 232 Government Road 0.482||Administrative MP
Government
232

130 242 Private Irrigated 0.075||Kalyansingh s/o
Kammodsingh
242

131 555 Government Road 0.501||Administrative MP
Government
555

132 557 Government Road 0.632||Administrative MP
Government
557

133 559 Government Gaddha 0.02||Administrative MP
Government
559

134 635 Government Road 0.704||Administrative MP
Government
635

135 636 Government Road 0.684||Administrative MP
Government
636

136 637 Government Road 0.866||Administrative MP
Government
637

Village: Bada Malehra

137 2374 Government Road 0.02||Administrative MP
Government
2374

138 2375 Government Road 0.12||Administrative MP
Government
2375

Administrative MP
Government
2376

140 2377 Government Road 0.07||Administrative MP
Government
2377

Total|| 57.66|| |

139 2376 Government Road 0.

—_—

[F. No. NHAI/PIU/CHHP/Eco. Corri./Sagar-Kabrai/3a/2017/3D]
SHAIKH AMINKHAN, Director
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